L —

223 Statemient by

" [Shri K. Mohanan]

to release a sum of Rs. § crores during this
year and Rs, 7.5 crotes in the coming
year to fulfil these programmes.

SHRI V. GOPALSAMY (Tamil Nadu):
1 fully support the demand of Shri
Mohanan.

THE DEPUTY CHAIRMAN: Now,
statement by the Minister of Communica-~
tions. ..
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STATEMENT BY MINISTER—

Revision of Postal and Telecommunica-
tion Tariffs

"THE MINISTER OF COMMUNICA-
TIONS (SHRI ARJUN SINGH): Madam,
the House is aware that the Posts
and Telecommunications Services are

[RAJYA SABHA]
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one of the biggest public utility un-
dertakings. of the counfry. These
services are utilised by all sections of
the commmunity and our effort has
been to maintain the services in the
best of satisfaction of the people and

expand them in towns and cities as’

well as in rural and remote areas.

The House is aware that there are
large demands for expansion and up-
gradation of telephone:services in the
country. At present, against about
32 lakh main telephone connections,
there is a ‘waiting list of over 10
lakhs. Some of the applicants have
been waiting for years together.
There are also demands for extend-

ing the telecommunication services in -

rural areas and also to improve the

reliability and quality of service.

To do all fhis, the Department
needs additional financial resources.
These finances are to be generated
internally and partly by public
borrowings. To be able to generate
internal resources and to service the
borrowings, the Department must maintain
an adequate rate of return.’

The operation and maintenance
cost of the telecommunication services
has gone up very high due to in-
crease in staff salaries and escalation
in prices of maintenance stores and
spares. While the index of wholesale
prices (1960.—61 — 100) has gone
up to 700 in Nov. 1986, the average
price (tariff) index for telephone ser-
vices during the same period has in-
creased to only about 360, clearly in-
dicating that the Department ‘has
absorbed most of the inflationary im-
pact in its input prices without pass-
ing on the burden to the subscribers,

Similarly with the successive sanc-
tiony of DA and additional DA, the
manpower cost per person has also
continuously risen and stands at
nearly 12 times . the cost per person
in 19§0. Recently the recommenda-
tiong of 4th Pay Commission have
alsp cost the Department about Rs.
100 Crores a year. C :
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Apart from increase in the opera-
tion and maintenance cost of the ser-
vices, the capital cost of providing a
new telephone connection has also
increased substantially due {o escala-
tion in prices as well as introduction
of electronic and other exchanges
with modern technologies in the net-
work. The revenue per telephone
connection is not commensurate with
the capital invested. In fact, most of
the new projects are running at a
loss. Further, ag a measure of social
responsibility and balanced develop-
ment of rural and remote areas, the
Department is providing telecom-
munication services in these areas on
a high subsidy, at a loss.

The Department of Telecommunica-
tions prepared an ambitious plan to
invest Rs. 11,300 crores during the
Seventh Plan against which the Plan-
ning Commission has allotted Rs.
4,010 croreg only.

In the light of the above factors, the
Government has very reluctantly de-
cided to increase some of the Tele-
com. and Postal tariffs. In doing so,
however. we have taken care that the
burden of increased tariffs doeg not
fall too much on the lower income
groups. In the light of this it has
been decided:—

(1) Not to increase the local call
charges from public telephone;

(2) Not to increase the call fees
from the long distance public tele-
phones in rural areas;

(3) Not to increase the tariffs for
telegrams;

(4) Not to increase the rentals
for telephone connections.

(5) Not to increase the charges
for installation of new connection
and for the shifting of a telephone
in a telephone exchange system of
less than 500 lines.

(6) Not to increase tariffs in res-
pect of rural subscribers who are
served by flat rate exchanges
where only a flat rate of rental is
charged.

1588 RS—S8.
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At the same time we are increasing
free call limit by another 75 calls in
a bi-monthly period from 200 calls to
275 calls. This will provide relief to
the low callinge rate subscribers
whose telephone bill will, in effect,
come down. The value of free calls
will come to Rs. 990 per year at the
new tariffs against the rent of Rs. 750
to Rs. 1200 per annum for different
sizes of telephone systems.

The main increase in tariffs relates
to the local and trunk call charges.
The chargeable calls out of the frst
2000 local calls made in a bi-monthly
period will be charged at 60 paise per
call instead of existing 40 paise. Calls
made in excess of 2000 calls will be
charged at 80 paise instead of 50 paise
at present.

The increase in the local call
charges will largely affect only the
heavy calling rate subscribers. The
trunk call charges are being increased
suitably according to distance.

PBX ‘and PABX are used basically
by large establishments. The cost of
providing and maintaining such facili-
ties has been rising. It has, there-
fore, become necessary to increase the
rentals for PBX and PABX.

Similarly. the cost of providing and
maintaining the telex. teleprinter and
telephone circuits has also been ris-
ing, The rentals for such facilities
are suitably increased to cover the
higher cost, These again are being
used by lage establishments.

The installation and shifting
charges of telephone and telex are be-
ing increased to cover the actual cost.
However, suitable rebate is provided
to a subscriber wherever he arranges
his own equipment and internal wir-
ing,

The proposed increase is expected
to yield an additional revenue of
about Rs. 375 crores in a full year.
I may mention that even with these
increases the index for telephone
tariffs with 1960 as 100, will still be
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only 490, which is only 70 per cent ot
the corresponding general wholesale
price index.

It is proposed to 'implement the re-
vised tariffs with effect from Decem-
ber 1, 1986.

-

The Indian Telegraph Rules, 1951
will be suitably amended to bring into
force the above changes under the au-
thority vested in the Central Govern-
ment under Section 7 of the Indian
Telegraphs Act, 1885. The relevant no-
tification in the official gazette will be
placed in the House in due course. I
am laying 5 Statement on the Table of
the House giving the existing and pro-
posed new tariffs.

1 will now speak to you about the
Postal Services in our Country. As you
are all aware Postal Services play an
important role in the life of the com-
munity. Our Postal network is the
largest in the world. The Postal ope-
rations provide an essential service to
the common man. We have as many
as about 1.45 lakh Post offices spread
all over the country of which as many
as 1.3 lakhs are in rural areas.

The Department of Posts is incurring
recurring losses in running its various
services. The deficit, which stood at
Rs. 136 crores in 1984-85, rose to Rs.
163 crores in 1985-86. With the fur-
ther increase in the cost of operations
due to the implementation of the 4th
Pay Commission recommendations and
all round:increases in other operatio-
nal costs such as air freight’ rail
freight, etc.,, the deficit is expect-
ed to be of the order of Rs. 400
crores during 1986-87. The last revi-
sion in tariff was made in June 1982.
Since the deficit will be beyond our ex-
pectations, we have no other alterna-
tive except to increase the tariff of
certain items ‘which are not largely
used by the common man. We propose
to increase the tariff on book packets
containing printed books tnd periodi-

Akl k.
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cals, registration fees, commission on
money orders and Indian Postal Or-
ders. However, in order to protect the
interests of rural population, who may
be sending money orders for smaller
amounts, we have not increased the
commission for money orders upto
Rs. 50. These revisions will come into
effect from January 1 next year.

On account of these revisions, the
Department expects to earn an addi-
tional revenue of about Rs. 79 crores
in a full year.

I am placing a statement showing
the details of the tariff revisions on
the Table of the House. [See Appendix
CXL, Annexure No. 97-A.]

1.00 p.M.
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SHRI KAMALENDU BHATTA-
CHARJEE (Assam): Most of the news
circulated was false.
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SHRI V., GOPALSAMY (Tamil Na-
du); Madam Deputy Chairman our
hon. Mr. Arjun Singh has done this un-
pleasant job. I think he has taken
some earnest pains in making this
lengthy statement to justify the hike'in
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tariffs. Of course, it is one of the big-
gest public utility undertakings, i.e
Posts and Telecommunication Services.
But, Madam, through you I would like
to ask the Minister whether the tele-
phones do function. They never func-
tion. I think we are having one of
the worst telecommunication systems
in the world. The telephones do not
work and you are saying that it is a
public utility undertaking. After mak-
ing this statement could the Minister
give a guarantee that the telephones
will hereafter work? No. of course,
he has not increased the tariff of local
calls from a public telephone booth.
But public telephone booths never
work. You cannot justify the increase
in local call charges from 40 paise to
60 paise. It ig an attack on the com-
mon man. 8o, you cannot justify it,
The calls made in excess of 2000 calls
will be charged at 80 paise instead of
§0 paise. I do not find any rationale
in increasing the local call charges.
You have also raised the installation
and shifting charges. For insfallation
of a new telephone connection in an
exchange system of 500 lines and above
you have increased the charges from
Rs. 300 to Rs. 800. Could you expect
a subscriber to provide his own inter-
nal fittings in an exchange system of
500 lines? Again, you have increased
the shifting charges in an exchange
system of 500 lines and above from
Bs. 150 to Rs. 600. The charges for
Installation of a new telex connection
have been increased from Rs. 300 to
Rs. 800. As far as postal tariffs are
concerned, the increase in the registra-
tion charges from Rs. 2.75 to Rs. 4.50
is a real burden. When the postal ger-
vices are an essential service, this
would definitely affect the common
man. You say that you are doing so
many things in the Postal services. 1
think, by abolishing the uneconomic
post offices in the rural areas you have
but a very unbearable burden on the
commont man. Therefore, may I re-
quest the hon. Minister to reconsider
this and maintain the status quo as far
ag the existing tariffs are concerned.
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“Not to increase local call charges
from public telephones.”
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den of increased tariffs does not fall
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SHRI M. S. GURUPADASWAMY
(Karnataka): Madam Deputy Chair-
man, I am constrained to say that
what the Minister, Shri Arjun Singh,
has done today is most irrational,
most unjustified and most misconceiv-
ed, Madam, we are entering a period,
a new period where the annual bud-
gets have been dispensed with for all
practical purposes, as my colleague
has said. We have introduced budgets
by instalments monthly budgets, per-
haps leading to weekly budgets and
daily budgets in future. Never in the
past escalation of prices has brought
about piecemeal budgeting in the
country as much as it has today, The
common man should not be taken in
and cannot be hoodwinked that be-
cause there is escalation of prices, there
has got to be escalation of tariff also.
Who 1is responsible for escalation of
prices? It is not the common man, it
is not the Members of Parliament. The
escalation of prices is because of the
failure of the Government, is because
of the failure of administration, is be-~
cause of the failure of the policies and
programmes of the Government and to
quote that as the reason for hiking of
tariff, to my mind. is most unjustifi-
able and most misconceived. It has
been made out by my friends here al-
ready that these public utility servi-

ces, telecommunications and postal, are
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by and large mismanaged. Inefficiency
is running very high in these depart-
ments. For paucity of time, I do not
want “to go into the whole thing, Mr.
Arjun Singh will agree with me; per-
haps, if he had not been a Minister, he
would have agreed. .

SHRI ARJUN SINGH: I will agree
with the right things even now.

SHRI M. S. GURUPADASWAMY....
that it is the most inefficiently run ser-
vice. You cannot call it public utility
service; it has become a disutility ser-
vice for the common people,

SHRI ATAL BIHARI VAJPAYEE: Ii
he does not agree, he can consulf Mr.
Sethi,

SHRI M, S. GURUPADASWAMY:
The Minister hag said that he has not
covered the full rise in the ‘wholesale
price index. It is a very small solace.
But he is, by these measures, trying
to mop up nearly Rs. 375 crores in tele-
communication department and Rs. 79
croreg in the postal department, Even
then, there is a shortfall; there is a defi-
cit, as my friend put it. There is not
even a single sentence in the whole
statement regarding economy, regard-
ing efficiency. When a Minister brings
forth such a hike in the tariff, it is
normally expected of him to justify
this and to give rational grounds for
such a hike. I think inefficiency ratio
is so high in this department fhat it
has become a byword for inefficiency,
particularly, the telephones.

I expected him to take all steps and
measures to streamline this depart-
ment, to cut down the expenditure. I
am sure if he can streamline and ra-
tionalise the functioning of the depart-
ment, this amount of Rs. 450 crores
can be saved there. This burden is not
necessary, He has taken pains to tell
us that the new burdens are not a
strains on the common man. 1 think
this is a falacious argument. A bur-
den anywhere in the present context is
@a burdey everywhere, If you impose
a burdey on me, I will pass op the

R : .
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burden to my family and the burden
on my family will pass on to other
fainilies, This can lead to a very in-
fructuous consequence which you can-
not prevent. Therefore, this argument
is very falacious. Any hike either T
tariff or price will affect the economy
as a whole. From this point of view
I say if you impose this burden, the
services will become very costly, very
expensive, even for the middle-classes.
And it looks as if—I have to say—
each department is competent—every
other department in the Centre is com-
petent—to raise its resources through
taxes, through tariffs. Where is the
end? Even this will not be adequate,
according to my friends. He has to
bring in more tariff hike in the bud-
geting time. T depreciate this kind of
piecemeal budgeting. I condemn the
approach of the Government to raise
tariffs, to raise taxes and resources by
instalmenfs and thereby add to the
total burden on the people. Madam.
I would like him fo think coolly. This
is his first major statement after he as-
sumed office now as a Minister. He
should not have come with this kind
of thing soon after becoming Minister.
I do not want to attack him unneces
sarily, but. ..

AN HON’BLE MEMBER: Can you?

SHRI M. S. GURUPADASWAMA
You do not have the patience to hea
me fully. I said ‘unnecessarily’
Therefore, Madam, I would like th
hon. Minister to reconsider the propo
sal. T appeal to him in the name o
the people, in the name of the tax
payers. to withdraw this increase 1
tariff and consider it at the time o
the Budget.

SHRI ALADI ARUNA alia V. ARU
NACHALAM (Tamil Nadu): Madan
Deputy Chairman, we are unhapp
over this increase in postal and tele
communication rates,

SHRI SATYA PRAKASH MALAV]
YA: At least on one point? (Inferrup
fions)
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SHRI V. GOPALSAMY: Mr. Aruna
is really unhappy, but he is bound
by the whip of the party.

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: There is no difference
of opinion that it will seriously affect
the common man. I understand the
difficulties of the hon. Minister because
he has to face g deficit to the extent of
Rs. 230 crores. The Planning Commis-
sion has not sanctioned the required
amount, what 'was asked for by the
Ministry.

. Now, what we should do to over-
come the difficuitieg is, firstly, we
should jmprove the efficiency of the
department. For instance, in the case
of the Overseas (Commumication  Ser-
vice, because of improvement in effi-
ciency, we have been able to increase
our income, In the year 1984-85, it
was only Rs, 98.71 crores. Now it has
increased otRs. 109.35 crores because
of he steps taken. The game kind of
enthusiasm Snould be showy ip other
areas also. We have many undertak-
ings under this Ministry. Their instal-
leq capacity should be fully utilised, so
that we can overcome these difficul-
ties,

Madam, ag Shr; Vajpayee  hag said,
we are not gble t; contact op telephone
from city ¢y city. Our hon.  Minister
has claimed some credit by saying that
he hat not increased the local call
cnarges . from public telephones. We
know very well that we are noy able
to speak at all from ublic telephones.
We are also not able to make long-
distance calls from public telephones
in the rural areas. Therefore, there is

nothing to claim credit over thig
cession,

con-~

If you gg into the increase i, the
details, we see that commission on pos-
tal orders have been  increased. This
will seriously affect mostly the unem-
ployed graduates. They are the peo-
ple who usually send postal orders
whep they apply for jobs in  Govern-
men; and other institutions, The
wealthy and  rich peole do not send
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postal orders. I would request that
this should be withdrawn. In other
areas, if at all any increase is neces-
sary, it should be reasonable. For
example, in the case of charges for
shifting of telephone from one area to
another, you have increased it by 150
per cent. Are you going to spend such
amount on the shifting of telephones?
I am not against any increase, as such,
but it should be reasonable. But we
find that the increase in charges is as
much as 100, 150, 200 per cent in the
case of eight items. That is why we
oppose this type of increase. There-
fore, I 'would request the hon. Minis-
ter to withdraw the increase in tariff
in the case of those items which seri-
ously affect the poor people.

Take, for example, the money order

commission. He says that up to Rs.
50, there is no increase. But now-
adays, Madam, common people send

money orders for more than Rs. 100 to
their relatives and friends, Even the
present rate is abnormal. You are
more than penalising the people. You
are charging 3 per cent. It is a penal-
ty on the common people. When the
present rate itself ist abnormal, it is
not fair on the part of the Govern-
ment to increase it further. There-
fore, I would request the hon. Minis-
ter to consider the matter and with~
draw the tariff at least in the cash of
those items which affect the common
peonle. .

(Interruptions)

SHRI NIRMAL CHATTERJEE
(West Bengal): Madam Deputy Chair-
man, . . . (Interruptions). Madam, now
I will seek your indulgence as the
Government is not going to do it.

Madam, I must congratulate the Mi-
nister because by giving such a state-
ment he has tried to give us a glimpse
of the 21st century. Of course, as it
behaves them, the Government has
tried to sugarcoat the bitter pill by
saying that 275 free calls would be
available within the rental. His ap-
proach, I am sorry to say, reminds
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me of the recent instructions from the
Internationa] Monetary Fund and the
World Bank, they have advised that all
public utility services should become
a peying proposition. This has glready
reached U.P. as Mr. Sukul informed
us just a few minutes back that they
want to make medical services also a
productive enterprise,

You have mentioned that this is a
community service. No doubt, tele-
phone are used by rich people but
now you have tried to create a condi-

tion whereby they can be utilized only
by richer people. It could have been
a wonderful service, had the rates
been lowered, had the connections and
the services reached every corner of
the country and the homes of the
poorer people also. Instead of that,
in your attempt to enter the 21st cen-
tury quickly, you are {rying to increase
the rates and thereby you are trying
to deny this service to more and more
people of this country, which could be
of immense use to the population at
large. You have found out a simple
solution. There is a wait-list of 10
lakhs. The answer could have been to
provide service to those 10 lakhs and
then earn profit. The variable cost is
lower than the price and you could
have made up some of your deficits on
the basis of supplying connections to
these ten lakh wait-listed people. In-
stead of that, you have chosen exactly
the reverse part. As they say, you
have increasingly started depending on
the market philosophy, which says,
charge as much as they can bear. So,
you want to cut down the waiting list
not by supplying connections but by
increasing the installation charges
from Rs. 300 to Rs. 800. This is your
approach of being increasingly deter-
mined by the market philosophy. Your
approach is not in terms of providing
service to the society, in terms of wel-
fare or utility service. And the im-
possible thing that seems to be, he says
that in exchange of the hike in the
rates of #stallation, those who have al-
ready got the telephones would get 275

[RAJYA SABHA]

Minister 240

free calls in place of 200. I don't have
time, therefore, I will refer to just one
or two other gaspects, That aspect is
that the working class is struggling
and earning. They are able to raise
the wages. And now by a flanking
movement, you take away that rise in
wages. In a very parochial sense,
Eengalis could be happy with your in-
crease in money order fees. A majo-
rity of the working force in Calcutta
comes from outside the State. We
were with them, struggling for rise in
wages. If it is 700 per cent rise since
1960-61, how much more should they
pay in terms of money order fées?
have you taken that into consideration?
The rate should be lowered in fact be-
cause yesterday’s 20 rupees is today’s
2 rupees only. If this is the argu-
ment, the money order rate should
have been decreased instead of being
increased. Is this not true also for
postal orders? Tomorrow the unem-
ployed would be asked to pay Rs. 20
in postal orders and they will have to
bleed a little more in order to satisfied
your fruitless endeavours.

1 am glad you have been able to lift
the veil off the 21st century. But in
the meantime are you not ashamed
when you do this? Shri Vajpayee has
referred to this. Only a few days back
the railway freight was hiked on the
basis of all kinds of arguments. To-
day you are doing this. And you will
tell us that it is a part of socialism be-
cause it is telephone. Socialism is a
very elastic term. In fact what you
are trying t, do is that increasingly
you are on the one hand creating un-
employment and on the other hand
when the unemployed fight, struggle
and achieve some gains. you ftry,
through these flanking movements,
to take away these things. You be-
lieve that thereby your deficit would
be reduced. If you can improve your
efficiency, if every call that is made
goes through, will it not give you
more income? But you have given up
the path of construction because you
have brought/ the entire economy into
a situation when you can conceive of
nothing . else but imposing more immi-
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serisation on the people and trying to
serve as much as possible, to the rich,
reducing even that freeze. Would you
answer these questions? This is what

. I am asking of him,

SHRI B. SATYANARAYAN REDDY:
(Andhra Pradesh): The Statement
_given by the Minister is most disap-
pointing. The proposal to increase the
tariff rates both for postal and tele-
communication is a crime against the
common man of this country. The
common man is even not in a position
1o lead a decent life, even an ordinary
life. He has no means of livelihood
In such circumstances, the proposal is
most disappointing. It is a loot. It
ig a crime against the common man
of this country. If you go through the
proposals, he has increased the regis-
tration fee and other postal charges.
Most of the people from rural India
have been coming to the cities. Un-
employment is there. The agricultural
labourers. the poor peasants, the margi-
nal farmers have no means of liveli-
hood. They are not having remunera-
tive prices, They are leaving their
land and coming to cities in search of
employment. They get employment
here and they send money by money
orders, by postal orders and by differ~
ent other means to their aged parents.
So in such circumstances you are in-
creasing the rates. The registration
fees has been increased from Rs. 2.75
to Rs. 4.50. You have raised it by
more than 50 per cent. Similarly for
other items the tariff has been raised.
Thigs should not have been done be-
cause the present situation does not
demand that you put more burden on
the common man. So I suggest that
you should call a meeting of the repre-
sentatives of all the political parties
both from this House and the Lok
Sabha an¢d have a full, and thorough,
discussion and come +to a conclusion
and have these proposals can be consi-
dered in the budget. Every time you
are coming out by piecemeal to put
more burden on the common man. Ul-
timately when you present the budget,
you say that you have given so much
relief to the common man. As a mat-
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ter of fact, you are deceiving the coun-
try, you are deceiving the common man
and you are putting the common man
in such a situation that he is becom-
ing more and more helpless. So, you
are exploiting the situation. Therefore,
I request the Minister kindly to take
back these proposals, If you don't
want to take back these proposals, I
have an inclination to tear these propo-
sals to piece because these proposals
do not deserve to be considered even
by a man who has some means of live-
lihood. Because these proposals are
not acceptable, we are strongly oppos-
ing them and’ 1 request the Minister
to drop them.

ol a e - e

SHRI GURUDAS DAS GUPTA
(West Bengal): Madam Deputy Chair-
person, jt seems Mr. Arjun Singh start-
ed bowling by throwing a no-ball. I
call this decision of the Government
totally immoral because Government
has no right to increase the cost of
communications when the gystem of
communications does not communicate,

The Minister should know that people,
having lost faith in the system that
the Government runs, are taking
recourse to  private mail and,
therefore, private mailing has now
become predominant in the  whole
communication system of the country
because of a thoroughly worthless
and incompetent department of the
Government of India. In such a
situation, this decision is totally im-
moral. Secondly, Madam, when the
country is facing a situation almost
of double digit inflation—galloping
inflation~—such an administered price
rise fis bound to have a snowballing
effect. 1 should remind the Minister
that the Reserve Bank of India, in a
recent communication, has stated that
the successive administered price
rises announced by the Government
account for 35 per cent of the general
price rise that the country is faced
with. Therefore this decision of the
Government, however small and
marginal as ig sought to be made out
by the Minister, js bound to affect
the common man—not the man with
money but the common man—because
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he is hitting the money order. There-
fore, Madam, I consider this to be an
anti-people move. Thirdly, Madam,
it is not because of the generosity of
the Minister that the increase has not
been so massive. It is because we
had raised the matter in Parliament
and the news had leaked out. There-
fore, there were protests from all cor-
ners and this pre-emptive protest from
all corners of the country has forced
the Government to reduce the increase
ag it is being done, Even then the in-
crease is immoral, the increase is in-
flationary, the increase, in my opi-
nion, is a premium on inefficiency
and corruption in a worthless depart-
ment of the Government.

SHRI P. N. SUKUL (Uttar
Pradesh): Madam Deputy Chairman...

SHRI NIRMAL CHATTERJEE:. Are
you going to support?

SHRI P. N. SUKUL: I entirely ap-
preciate the need for the proposed
hike in tariff and postal charges, etc.
As the Minister has said, it is on ac-
count of the proposed expansion and
upgradation of the telecom system
and, of course, the need for payment
of higher wages to the workers in the
department that they want more
funds and, naturally, if they have to
generate it internally....

SHRI DIPEN GHOSH (West
Bengal): How much are they going
to give to the workers?

SHRI P. N. SUKUL: You listen
first. 1 appreciate the need for all
this. However, it is a fact that it is
going to have an adverse impact so
far as pooper sections of the society
are concerned. Now, much has been
said already. I will only suggest that.
since you are increasing the tariff for
local calls from 40 paise to 60 paise up
to 2,000 calls—which means it is a
50 per cent increase in the cost of a
call—there should be at least a 50
per cent increase in the number of free
cally also. So, the number of free
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calls should in fact be 300 instead of
275.

SHRI ATAL BIHARI VAJPAYEE:
What a little mercy.

SHRI P. N, SUKUL: Also you are
going to increase....

SHRI GURUDAS DAS GUPTA: Is.
there a pre-arranged understanding?
(Interruptions) ’

SHRI P. N. SUKUL: It is only on
the Opposition side that things are
pre-arranged. On this side nothing is.
pre-arranged.

SHRI GURUDAS DAS GUPTA: Is
it a pre-arrangeg position of the Mem-
ber?

SHRI P. N. SUKUL: Not
arranged position.

a pre-

THE DEPUTY CHAIRMAN: You
need not answer the interruptions.

SHRI P. N. SUKUL: There should
be 50 per cent increase in the number
of free calls also, and they should be
300 instead of 275 as proposed in the
statement.

Also I will suggest if possible, as
regards your proposal to increase the
rates from 15 per cent to 30 per cent
in the case of book packets, packets
having printed books, when the stu-
dents are involved, when libraries
are involved, when others are involv-
ed, it should be brought down by 5
per cent. You kept it at 25 paise
instead of 30 paisa. It is tax on
knowledge, and students may come
from poorer sections also.

As regards money-order charges,
there is going to be no change up to
Rs. 50, But I will suggest that up
to 500 there should be no change. You
see, people working in Bombay, Cal-
cutta and elsewhere, do not send Rs.
50, but up to Rs. 500 because of the
increase in the prices of essential
commodities and in wages also. So,
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up to Rs. 500 you do not increase the
charges, and beyond Rs. 500 you in-
crease the charges.

I will only request the
kindly to reconsider these
which I have just mentioned.

Minister
charges

=N @ T qway - AR
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SHRI ARJUN SINGH: Madam
Deputy Chairman, a lot has been said.

SHRI DIPEN GHOSH: You say
whether you are going to withdraw
or not.

SHRI NIRMAL CHATTERJEE: Are
you going to withdraw or not?

SHRI ARJUN SINGH:
withdrawing. Let me
have to say.

I am not
say what [

SHRI V. GOPALSAMY: No. What
do you want to clarify? (Interruptions)

THE DEPUTY CHAIRMAN: Please
sit down. Please listen to the reply.

Please do not try to create a pro-
blem.
SHRI V. GOPALSAMY: Are you

going to withdraw or not? A simple
answer we want.

SHRI ARJUN SINGH: You have
have asked for clarifications and
answers.

SHRI DIPEN GHOSH: Either you
withdraw the proposed hike or we will
withdraw. .
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THE DEPUTY CHAIRMAN: Yo
first listen to what he has to sa)

SHRI V. GOPALSAMY: That is th
crux of the matter, whether he is g¢
ing to withdraw it or not. (Interrup
tions)

THE DEPUTY CHAIRMAN: Pleas
sit down when the Chair is on legs.

SHRI V. GOPALSAMY: Madam
we want to know whether he is goiny
to withdraw the statement or not.

THE DEPUTY CHAIRMAN: Pleas
sit down.

SHRI ARJUN SINGH: Madan
Deputy Chairman, 1 hope the House.
will look at the point from a certair
rationale.

SHRI GURUDAS DAS GUPTA
National perspective.

SHRI ARJUN SINGH: I am askin;
you the rationale... :

SHRI GURUDAS DAS GUPTA: I
it not international, but only national’

"SHRI ARJUN SINGH: Thi
rationale I am alluding to is that you
have utilised your right as Member:
of thig House. ...

SHRI GURUDAS DAS GUPTA: A
Minister you are misusing your right

SHR1 DIPEN GHOSH: We canno
allow you to fleece the commor
people.

SHRI ARJUN SINGH: You canno
stop me from replying to what you hawvt
said. That is my right.

SHRI DIPEN GHOSH: Do you hawve
the right to fleece the people?

SHRI NIRMAL CHATTERJEE: I«
you have the right to fleece the com:
mon people?

THE DEPUTY CHAIRMAN: But the
point is, if you never wanted to heai
the answer. ...

e
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SHRI GURUDAS DAS GUPTA:
There is no answer at all.

‘;‘v .
SHRI ARJUN SINGH: You listen to
me, what I have to say. (Interruptions)

SHRI GURUDAS DAS GUPTA:
Does the system work? Shall 1 re-
peat what I said?

THE DEPUTY CHAIRMAN: This is
not the way. (Interruptions) You
never wanted to hear an answer.
There was no point in asking the
queries. It you have asked queries,
then you have to listen to the answer.
You are not allowing the Minister to
speak. To ask a guestion and not to
hear its answer ig not a good Parlia-
mentary practlce Please listen to
him,

SHRI NIRMAL CHATTERJEE: Our
only query was that all this proposed
increase in rates should be withdrawn.
Would he agree to that? What is his
answer to this query that ‘we have
made?

THE DEPUTY CHAIRMAN: Many
other Members have raised many
other issues. Let him first clarify.
Then it is for you to take whatever
stand you want to take. (Interruptions)
Tt is not fair. You should first listen to
him.  (Interruptions) Please listen to
him.

SHRI ARJUN SINGH: Hon. Mem-
bers have very naturally referred to
the inefficiency of the Department
and the lack of satisfaction, which,
they say is widespread.

SHRI GURUDAS DAS GUPTA:
There is a total dissatisfaction.

SHRI ARJUN SINGH: The hon.
Member, Mr. Gurupadaswamy asked
me whether I would agree to it or not.
In this connection I would like to say
that there is g lot of improvement
needed. 1ot of efforts are needed. I
can assue you that with cooperation
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from all sides of thig House it is pos-~
sible to do so.

Lty

SHRI GURUDAS DAS GUPTA: You
will do it in a century.

SHRI DIPEN GHOSH: Improve-
ment at whose cost? Will it not be
at the cost of the unemployed people?
You are imposing an exira commis-
sion on postal orders.

SHRI ATAI, BIHARI VAJPAYEE:
How can I cooperate? I cannot co-
operate by becoming a party to the
increase that you have proposed,

SHRI V., GOPALSAMY: The only
way by  which we can ¢ooperate is
that we need not book a ecall at all
In that manner we can cooperate.

SHRI P. N. SUKUL: It is all pre-
meditated. -
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SHRI V. GOPALSAMY: It is a bur-
den on the unemployed graduates,

SHRI DIPEN GHOSH: In this hy-
pocrisy is unlimited.

SHRI ARJUN SINGH: The point is
that we have to make that effort. It
is in that direction of making that
effort, that these tariffs have ‘been
revised. I would like to assure the
House that at every stage ‘we will
make that effort to maximise effici-
ency and reliability, which together
can only cater to the needs of the. ..

SHRI DIPEN GHOSH: You must
fell us who will bear the cost?

SHRI NIRMAL CHATTERJEE: It
will lead to total inefficiency.

SHRI ATAL BIHARI VAJPAYEE:
I would like to know why at this
point of time you have proposed this
increase?

SHRI ARJUN SINGH: The point is
that resources that are needed will
have to be taken care of. if we want
to proceed more quickly and go to
what everyone desires, maximum uti-
lisation and efficiency ... (Interruptions)

SHRI NIRMAIL CHATTERJEE: Are
you going to revise and withdraw?

SHRI ARJUN SINGH: I will do that
also, buf it has not been found pOS-
sible. ... (Interruptions) ...
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SHRI DIPEN GHOSH: Are you going
to withdraw the money order commis-
sion which you have raised, or not?
(Interruptions)

THE DEPUTY CHAIRMAN: Please-
sit down.

SHRI ARJUN SINGH: If 1t had been
possible to do all this without bring-
ing this tariff to this House, I would
have been the first to do it. The rea--
lities have to be faced and having.
done this we shall make every effort
to see that the services are improved,
maximum utilisation is made and effi-
ciency is improved which ultimately
alongwith this will come to a situation
where we will be able to. carry out
out ... (Interruptions) ..., -"9-° +i*

SOME HON, MEMBERS: Madam,.
we cannot associate ourselves with this.
Therefore, as a protest, we walk out.

[At this stage some horn’ble Members left
the Chamber].

THE DEPUTY CHAIRMAN: Now,
the House stands adjourned for lunch
to meet again at 2-30 p.m.

The House then adjourned
for lunch at fifty-six minutes
past one of the clock.

—_—

The House reassembled after lunch
at thirty-four minutes past two of the

clock, The Deputy Chairmap in the
Chair.
ANNOUNCEMENT RE. GOVERN-

MENT BUSINESS DURING THE
WEEK COMMENCING THE 1ST
R DECEMBER, 1986

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB)
Madam Deputy Chairman, with you:
permission, I rise to announce tha
Government Business in this Hous«
during the week commencing 1st De
cember, 1986, will consist of:

(1) Consideration and passing/re
turn of the following Bxlls as pass
- ed by Lok Sabha:



